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GOVERIZIENT OF .INDIA
CENTRAL BOARD OF DIRECT TAXSS

NBY DBLHI ,DATED 30.5.1980

z ggz;g;gam;ou
T INCOME TAX

% Yo, 3!&23(5‘&0.2&/7/80-123):1:: exercige of the powers conferred

' by subesection(i)-of Section 121-4 of the Income-tax, 1961(»3 of
oy k, 1961) and in partial modification of the notification issued
\Y earlier, the Centrgl Board of Direct Taxes hereby directs that the
. Commissioner of Income-tax(Appeals) of the charges specified in
. %" Coll.No.(1) of the Schedule below, thall perform their functions
7§, inrespect of such persons assessed to Incone-tax or Sur-tax or
(&*\‘v . Intereste-tax in the Income-tax Wards, Circles, Districts gnd Ranges
specified int he corresponding entries in column(2) thereof as are
\,\\zq agerieved by any of the orders mentioned in clauses (a) to (h)
of subesection(2) of Section (2) of Section 246 of the Incomewtax
Act, 1961 in subesection(1) of Section II of Companies(Profitsg)
Suretax Act, 1964 (7 of 196l) gnd in subwsection (1) of Section 15
of the Interest Tax sAct, 197445 of 1974) and also inr espect
of such persons or classes of persons as the Board has acted
or may direct in future in accordance wvith the provisions of clguse
(1) of subesection(2) of Section 246 of the Incohe-tax -Act, 1961,
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b Charges with Income-tax Werds/Circles I.A.C.
| Headquarters - Assessment Ronges
- ,—f '-—-—»‘ WS GER D CuD MNP e WA RN TMP R e e M WY -'-n—.-—--.-——n--.-—-——
Comaissioner of 1.Companies Circles-I,IV,XVIY, New Delhi
Income-tax{Appeals)II 2, I.A.C.Assessment Bange-II-A, II.G, and
New Delhi, IT-H, liey Delhi, . -
Conmigsioner of 1. All Wards/Circles within the jurisdiction
Income-tax{ 4ppeals)Iil of I,4.C. of Income-tax, Range-II-B, .
New Dem‘ . n-c n.D’ II‘B’II'-F’HW Dﬁlhi. &_ 3 (’*
- 2, Betate Dty CIreEes, - contlaa-ti— G (I LY
Commi gsioner of 1. All Wards/Circles within the
Income-tax( Appeal 8)VIiI, Jurigdiction of IACs of Incone-tax,
New Delhi, . Range Vea, V=B,V.C,VeD & V-B,ligy Delhi.
2, 1.A.C, Assossment Range-V.F,ley Delhi
N 3. £11 Survey Wards/Circles in I.A.C,
hat : Survey Rqge, llew Delhi,

N thereas an Income-tax Circles,lards or Districts or part
"\ thereof stands transferred by this notification from one Charge to
~ gnother Charge, appeals zrising cut of assessmentc made in that
Income<tax Circled,lard or Digtrict or part thereof and pending
immediately before the daté of thils notification before the = .
.Commisgsioner of Income-tax of the Charge from whom the Income~tax
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Girgle tard or matuet or part thereof 13 umsmm m. from
thed ate of this mﬁiﬂc&tﬁent&m effect, betrsnsferred to and .
dsait with by the Commissioner of Incomp-tex of the Chavge to oo -
8y M'd or Bxsbrm or part thmt is transferred, -
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